IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BEI

Baﬁueen Dated: 25.

13 The Chairman, Ordnance Factory Board, Govfe of -I
of Defence, BuYE¥xeRxIANsx 10/A, Auckland road, ¢ -~

24 The General Manager, Ordnance Factory Project, Ye. -
Medak District(A.P)

KRR Applicants/R
14 S/Shri. UiK.Chandra Bhushnam & 42 others
KRE Raspondents/A

Counssl for the Applicants : Sri. NoV.Ramana, Addl
Counsel for the Respondents & Sri. Y.Suryanarayana
CORA fs

Hon'ble Mr., Justice V.Neeladri Rag, Vice Cha [
Hon'ble Mr. R.Rangarajan, Administrative 'Memia - /W

The Tribunal made ths fellowing order:-

Heards ' o
| T~
, - In the circumstances referred to th? time is o
till 8.3.1994 as prayed for E:‘g \F«prﬂ-&h\ﬁ. 3..9%...1-41":1
‘ M‘\\o\‘im..] .
/MA. is ordered accordingly.'

Copy to:=-

134 The Chairman, Ordnance Factory Board, Govt. of India,
of Defence, 10/A, Auckland road, Calcutta=301s

24 The General Manager, Ordnance Factary Project, Yeddumaj
Msdak District(ﬁap.s :

3.4 One copy to Sri. N /Ramana, Addl. CGSC, CAT, Hyd.
4. Ons copy to Sri. Y.Suryanarayana, advocats, CAT, -Hy

5. 0Ons spare copYye

" Ram/-



oo

e

mp.7%6/as.

-y

O g./%fqq_
TYPED BY COMFARED By . \A
CHECKEL By ' APPROVED 'BYy ,

IN TuE C TP.AL AT EILJI TRA‘T'I Viy TRIBUNAL
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THIE “O-. SLE DL\,uuaLICE Ver uLLL;ADPI REAQ
VICE=CHAT EMAW

ThE HOW'BLL MR,A4BVGORTHT s MEMBER(2)

SEKHAR REDDY

THE HON'BLE MR . T« CHAN
4 MEMEER(J)

THE HON'BLE MR.R BANGARAJAN :MEMBER( L)
o)

Dated. Ss'f //-.1094
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T ation S
Adml ted dnd Interim directions
issukd,. :
Allowed,

lejaﬁisposed of with directions,

"Iisiiased.
Dismissed as withdrawn, ) lz:\
DismAssed for default, ' QS%F ////

Re jected/Craereq, _

No ordei)as to costs.






